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Inspection report of M/s Ramratan Construction, (Respondent No. 11) Khand 
No. 21, Village-Adampur (Madaripur to Sadiyapur), Block-Bhagwatpur, Tehsil 
Sadar, District-Prayagraj. 

In the matter of Original Application No. 974/2024 with Original 
Application No. 557/2024 (1.A. No. 127/2026, L.A. No. 718/2025), Jitendra Nishad 
Versus State of U.P. & Ors. Respondent no. 11 Hon'ble NGT vide order dated 
02.04.2026. The relevant portion of order is as below: 

..... 1. Learned counsel for respondents no. 9 to 11 has submitted that 
the District Magistrate, Prayagraj has permitted respondents no. 9 and 10 to 
resume mining and fresh inspection is to be conducted by UPPCB regarding the 
mining lease of respondent no. 11 and I.A. No. 127/2026 has becomne infractuous 

qua respondents no. 9 and 10 and is not presses qua respondent no. 11. 
2. In view of the above submission, I.A. No. 127/2026 is disposed of 

accordingly with the observation that the UPPCB may expeditiously carry out 
inspection of mining lease site of respondent no. 11 for verifying compliance of 
environmental norms and take appropriate action on the basis thereof. 

The latest inspection of mining site area of M/s Ramratan Construction, 
(Respondent No. 11) has been carried out on dated 05/05/2026 jointly by UPPCB, 
Prayagraj and Mining department, Prayagraj. The joint inspection report is as 
under. 

1. 

2 
3 

4 
5. 
6. 

7 

9 

10. 

11. 

12. 

13. 

14. 

15. 

During site inspection of mining area, no mining activity was being carried 
out. 
04 Numbers Pillars were found installed in the mining site area. 
The weigh bridge was found to be installed, about 6.0 km. from the mining 
lease area. The electric connection of the weighbridge was not functional. 
During site inspection approx 15 saplings was found. 
One water tanker found at site office for dust suppression. 
01 Numbers solar based PTZ camera was found installed at the mining 

site area. 
01 Numbers toilets found during inspection near site office. 
First aid arrangements were not found at the mining project site. 
An India Marka-II Hand Pump was found installed at mining site office for 
clean water supply. 
As the mining site was not in operation neither any vehicle nor any record 
for the same was available at the site. It was informed during operation of 
mining activities the vehicle uses will be made on contract basis. 
As the mining site was not in operation labour register was not available 
at this site during inspection. It was informed that as the mining activity 
is not operative; presently the labours are not enrolled. 
The Projèct Proponent has not applied fresh application for Consent to 
operate (CTO) from UPPCB. 
At the time of inspection Hoarding/display board was found near site 

office. 

At the time of inspection mining lease area was not submerged in River 
Yamuna. 
Regarding construction of temporary link Road from the sand mining site 
to the main road was made by project proponent. 
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As no mining activity was being carried out by the Project Proponents 
at site Khand No. 21, Village-Adampur (Madaripur to Sadiyapur), Block 
Bhagwatpur, Tehsil-Sadar, District-Prayagraj, however the detailed 
inspection of mining sites of the project proponent have attempted to 
cOver the status of compliances of the conditions of Environmental 
Clearance. 

o6los|26 
(Rahul kumar) 

Junior Engineer 
U.P.P.C.B 
Prayagraj 

(Vjay ob-0S. 24 Regional' oficer 
U.P.P.C.B 
Prayagraj 

(Vaibhav kumar soni) 
Mining Inspetor 
Mining Department, 

Prayagraj 

(K.K. Roy) 
Senior Mining Officer 
Mining Department, 

Prayagraj 
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